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COMMI'ITEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS 

TENTH REPoRT 

Shri KrishJwnoorthy Rao (Shimo-
gal: Sir, I beg to present the Tenth 
Report of the Committee . on Private 
Members' Bills and Resolu60ns. 

CUSTOMS BILL 

REPORT OF SELECT COMMITTEE 

Sbl'i Krishnamoorthy Rao: Sir, 
beg to present the Report of the 
Select Committee on the Bill to con-
solidate and amend th" law rela:ing 
to customs. 

EVIDENCE 

Shri Krishnamoorthy Rao: Sir, I 
beg to lay on the Table a copy of the 
evidence given before the Select 
Committee on the Customs Bill, 1962. 

BUSINESS ADVISORY COMMITTEE 

EIGHTH REPORT 

The MiDister of Parliamentary 
Affair!! (Shrl Satya Narayan Sinha) : 
Sir, I beg to move: 

''That this House agrees with 
the Eighth Report of the Husiness 
Advisory Committee presented to 
the House on the 13th Novem-
ber, 1962." 

Mr. Speaker: Motion moved: 

"That this House agrees with 
the Eighth Report of the Business 
Advisory Committee presented to 
the House on the 13th Novem-
ber, 1962." 

Shri Ranga (Chittoor): May, we' 
have some idea as to how long this 
session is expected to g'o c.n? 

Demands JOT GTants 
(Railways) 

Shri Satya Narayan SiDha: As 
announce the business of the lIouse, 
I may be in a position to indicate at 
least the approximate date by which 
the House might adjourn. 

Mr. Speaker: The question is: 

"That this House agrees with 
the Eighth Report of the Business 
AdvisOry Committee presented to 
the HOUSe on the 13th Novem-
ber, 1962." 

The motion was adopted. 

12.04 hrs. 

MULTI-UNIT CO-bPERATIVE 
SOCIETIES (AMENDMENT) BILL 

The Deputy Minister in tile ltlinis-
try of Community Development, Pan-
chayati Raj aDd Cooperation (Sbri 
Sbyam Dhar Misra): Sir, on behalf of 
Shri S. K. Dey, I beg to move for leave 
to introduce a Bill further to amend 
the Multi-Unit Co-operative Societies 
Act, 1942. 

Mr. Speaker: The question IS. 

"That leave be granted to in-
troduce a Bill further to amend 
the Multi-Unit Co-operative Socie-
ties Act, 1942." 

The motion was adopted. 

Shri Shyam Dhar Misra: Sir, in-
troduce the Bill. 

12.05 hrs. 

SUPPLEMENTARY DEMANDS FOR 
GRANTS (RAILWAYS)" 

Mr. Speaker: The House ",ill now 
take up consideration and voting of 
the Supplementary Demands for 
Grants (Railways). The time allot-
ted is two hours. 

°Moved with the recommendation of the President. 
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The Deputy MiDister ID the Mlnis-
Vy of Railways (Shri Shalmawaa 
~  : Sir, in moving the Supple-
mentary Demands for Grants for 1962-
63 for the consideration of the House 
I may say, by way of introduction' 
that these Supplementary ~ 
were framed before the present 
emergency, on the basis of the post-
budgetary developments which had 
already t.aken place. For further 
funds as may be needed, Supplement-
ary Demands will be moved in the 
next (Budget) Session of the Parlia-
ment. 

The Supplementary Demands as 
now presented cover. two demands 
under 'Works'-both for relatively 
small amounts and both representing 
"New Services"- and two demands 
under 'Revenue Working Expenses' 
Grants. 

The Supplementary under Demand 
No. 15- Construction of New Lines-
for Rs. 50,000/- is more or less a token 
provision, to facilitate making an im-
mediate start on the construction of 
the Morwa-Singrauli-Katni line, the 
survey . or pre-construction expendi-
ture of which is already covered by 
Budget provisions under Demand No. 
2. This line is to serve the Singrauli 
Coal1ields which are being devel.oped 
in the Third and Fourth Plans; the de-
cision to construct this line as part of 
the 200 miles of "coal lines" provided 
fOr in Third Plan, was taken recently, 
in consultation with the Planning 
Commission. An immediate start on 
this project is necessary in view of 
the difficult nature of the construction. 

The small Supplementary ~r 
Demand No. 16 for Rs. 2'25 lakhs-
Open Line Works (Additions)-is to 
cover the purchase price of the Alna-
var-Dandeli Railway' branch line, 
which was acquired on 1st October. 
1962, from the State Government of 
Mysore at this negotiated price. It 
was felt that the development and 
strengthening of the line--for which, 
as the House is aware, there have 
been demands trom the growing local 
industry-could be done better if the 

(RaiiwcslIs) 
C.entral Government, ~ were mana-
gm;g ~r working the line, also OWDed 
the line, instead of baving to ap-
proach the State Government, as own-
er, to undertake such measures. 

Of the two Supplementaries under 
'Revenue Working Expenses', the Sup-
plementary under Demand No 7-
Operation ~ s to cover ~  
the post-bungetary increases in the 
price of coal and partly the receipt 
by the Rail\\'ays of a greater propor-
tion of inferior grades of coal than 
allowed for in the Budget thUs reaul-
tmg in larger consumption of coal. 

;r'he increase under Demand No. 9-
MISCellaneous Expenses-is mainly 
made up of Government contribution 
to the Provident Fund accounts of 

~  temporary employees 
m ,,:,hlch such contribution will be 
~  even during temporary ser-

Vice; thiS corresponds to the benefit 
given to pensionable staff, on the Pay 
Commission's recommendations, by 
w:ay of counting all temporary ser-
vu:e--tollowed by, permanent ser-
vice-for pension, instead of only half 
the temporary service for pension as 
previously. This crediting of govern-
ment contribution to the Provident 
~  accounts of temporary employees 

Will not arise in respect of rail way 
empl.oyees who joined service since 
16th November, 1957 and who as the 
House m,ay be aware. are compulsori-
ly governed by the pensionary form 
of retirement benefits and not contri-
butory Provident Fund. 

DEMAND No.7-ORDINARY WORKING 
EXPENSES--OPERATION (FUEl.) 

Mr, Speaker: Motion moved: 

"That a supplem,entary sum not 
exceeding Rs. 2.55,08,000 be grant-
ed to the President to defrav the 
charges which will come in c"aurse 
of payment during the year end-
ing the 31st day of March, 1963 
in respect of Ordinary Working 
Expenses--Operati.:m (Fuel)," 
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DEMAND No. 9-ORDlNAIlY WOIIXlNG 
ExPENSIIS-MISCELLANZOUS EXP£IIISES 

Mr, Speaker: Motion moved: 

"That a supplementary sum not 
exceeding Rs. 2,10,41,000 be grant-
ed to the President to defray the 
charges which will come in course 
of payment during the year end-
ing the 31st day Of March, 1963 
in respect of Ordinary Working 
Expenses-Miscellaneous Expens-
es." 

DEMAND No. ~  OF 
NEW LINES 

Mr, Speaker: Motion moved: 

"That a supplementary sum not 
exceeding Rs. 50,000 be grant-
ed to the President to defray the 
charges which will come in course 
of payment during the year end-
ing the 31st day Of March, 1963 
in respect of Construction of New 
Lines." 

DEMAND No. 16-.QPEN LINE WORItS-
ABDrrroNs 

Mr, Speaker: Motion moved: 

"That a supplemen1lary sum not 
exceeding Rs. 2,25,000 be grant-
ed to the President to defray the 
charges which will come in course 
of payment during the year end-
ing the 31st day Of March, 1963 
in respect of Open Line Works-
Additions." 

These Demands are now before the 
House. Those hon. Members who 
wish to move their cut motions may 
pass on chits to the Table and I shall 
treat them as moved provided they 
are otherwise in order. 

Shri Nambiar (Tiruchirapalli): Sir, 
my cut motions are I, 2, 3 and 4. I 
mOVe them. 

In the first instance, namely in De-
mand No. 7 where they have sooght 
permission for a grant of Rs. 4' 79 

crores, it is stated, as the Minister has 
explained, that due to the inferi'lr 
quality of coal, more cosl is beinl 
consumed by the Railways and it hu 
cost more. Not only has it cost us 
more, this inferior quality coal has 
created dislocation in railway run-
ning. For instance, I know on our 
Railway, the S01lthern Railway, which 
is far off from the collieries, we sup-
ply such a bad sort of coal that even 
local passenger trains are delayed. 
One day, I was travelling from Tiru-
chirapalli to a place which is only 30 
miles away. It took more than three 
hours fOr the train to reach the desti-
nation. When I enquired, the driver 
said tha t the coal supplied was infe-
rior, therefore, the engine could not 
hold enough coal, the coal was EX-
hausted en route and he had to bor-
row coal from another engine which 
was going about and then he had to 
continue. This happened in a local 
train by which I was travelling. H 
this is the position of small distance 
passenger trains, I can understand 
how much suffering this w01lld have 
created in long distance trains and 
goods trains. Particularly in places 
where the collieries are far off, I 
W'OUld request the hon. Minister to 
supply better quality coa\. 

Then, he inight say that due to 
shortage of better quality coal, we 
have no coal to supply. Now comes 
the question of shortage of wagons. 
We know particularly for the indus-
tries in the south, We are having 
short supply of wagons. For instance, 
I know that the total requirements 
of wagons per day for all the collieries 
is about 7,000 whereas We are ;" a 
position to supply only 4,900 and odd. 
It may be something like 5,000 
wagons. With the shortage of 2,000 
wagons per day. it has become very 
difficult to get coal to the industries 
far off from the collieries. Added on 
to that, this bad quality of coal also 
has increased our difficulties. Of 
course, the hon. Minister may say that 
we ha\'e shortage of wagons, we 
have shortage of good quality coal 
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[Shri Nambiar] 
and we have to put up with that, this 
is all We can do. 

It is not so simple. The Railway 
Minister has said that the first prio-
rity is given to the Railways. If that 
js so, proper allotment of wagons for 
the supply of coal to the Rallways 
must be made. Secondly, a better 
variety-when I say better, better 
than the worst; that is all I should 
say; I don't say that the best quahty 
should go to the R8.ilways-of coal 
should be supplied. These are two 
requirements which could be met by 
adjustment. As to how best this can 
be done is a point which they alene 
can say. 

The third point is. to alleviate the 
difficulties in wagon shortage, the Rail-
ways are constructing what is known 
as box wagons. With regard to these 
box wagons, construction is JUSt in the 
starting. Secondly, even with regard 
to the box wagons suppliea to the 
collieries, I have to complaint from 
the colliery owners that these box 
wagons are not jn a positiDn to be 
weighed at the pit heads. We have 
not gl11 weigh bridges. What hap-
pens is, these wagons, when they are 
not loaded, are not properly weighed, 
they have to be taken to different 
places and they haVe to be sent back 
again and SO a 1111 of waste of energy 
and time is reported ir. the loading of 
box wagons. For instance, many col-
liery owners are saying that they do 
not want box wagons because under 
the existing arrangements these box 
wagons cannot be moved only as such 
and collection of box wagons at the 
collieries for proper loading and 
shuting also becomes difficult. There-
b;y I do not say that box wagons are 
to be scrapped or are not to be used. 
I say they must be used becausp of 
shortage of wagons. How best it can 
be done. how the bottle-necks c.)uld 
be avoided at the collieries, how the 
box wagon!! could be weighed proper-
ly, how delays could be avoideA, how 
quickly in Moghalsarai and beyond 

Mogha1sdrai these wagons can be 
moved, these are points which the 
Railway Operation department alone 
can solve. Anyhow, there is a wide-
spread complaint from the consum-
ers, from the factory owners as well 
as from the Railway officials that the 
supply of coal is far inadequate. Added 
on to that, in our present emergency 
and the necessity of running all 'rains, 
I need not emphasise the importance 
of solving this problem. I leave it 
to the Administration as to how best 
to do it. Much attention has to be 
concentrated upon this because this 
is a serious point. 

Coming to the next point whkh i, 
about payment of pensions and settle-
ment of dues, here again, in Demand 
No.9, some more amount is sought for 
the purpose. I must confess that with 
regard to the payment of pensions. 
there is so much of dissatisfaction. 
Firstly, fixation of pension and subs£:-
quently, the mode of payment. The 
correspondence, I can say, takes on 
an average more than a year after th .. 
retirement date. In many cases, even 
after one year, they do not get ~ 
pension properly fixed. When once it 
is fixed, payment is being arrangpd 
through the local treasuries, taluk or 
district treasuries. This is also very 
difficult for the pensioners. There is 
a request that the pension may be 
distributed through the Railway pay 
offices. If these local authorities could 
look to this, they can switch on to 
that methOd and it will add to the 
convenience of the pensioners. Their 
federation also has demanded that. 

The second point which I would 
stress is about the payment of provi-
dent fund and gratuity and. the dues. 
The other day, the Deputy Min;ster 
said that within 24 hOurs or '72 hours, 
payments are being arranged. In cpr-
tain divicional offices, J also saw one 
of the demonstration payment arrang-
ed like that. in Tiruchirapally, where 
within 24 hours, half a dozen em-
ployees were paid. It is only an ex-
hibition or if J may be permitted to 
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say so, a demonstration. It was not 
pursued. On the other hand sO much 
delay is being caused. Mudh corres-
pondence is going on  on that qu{,stion 
and the employee finds it very dlffi·-
cult in some cases. I am not bring-
ing this forward to find fault with the 
Ministry or to say that they a. e neg-
ligent to this. But, I say that more 
attention has to be paid to this r;ue,-
tiOn and whatever necessary has to be 
done. 

The main difficulty which I can fir,d 
in the Accounts offices is due to short-
age of clerks and other employees. 
There is a ban on recruitment. Llue to 
this b3n, clerks who have to settle the 
accounts of the employees when they 
retire, are not available. I may also 
add,-it would not be a surprise to 
the Railway Ministry; it will be a 
surprise to the House--there is not 
eVen proper maintenance of accounts 
of the employees with regard to pro-
vident fUnd and gratuity. During the 
British days they used to give a slip 
every year stating as to what is the 
amount Of provident fund at the cre-
dit of each employee.. That used to 
be distributed. Now, for the last 5 
or 6 years no employees is given a 
slip indicating the amount at his 
credit indicating the amount at his 
credit in the provident fund account. 
There are cases where the employees 
are told that they have got only a 
nominal amount when they are ex-
pecting to get tens of thousands of 
rupees because proper accounting is 
not done or information given. In 
my' Railway. the Southern Railway, 
this distributiOn is not done. In other 
Railways, I have made enquiries and 
I have found that this is not done. 
There is much dissatisfaction in the 
minds of the employees due to this. 
If I am wrong, I shall be happy. Let 
the Railway Minister explain and tell 
us that arrangements are being made 
so that at least next year or the next 
year, slips will be distributed about 
the provident fund and there will be 
disbursement. There is so much of 
dissatisfaction. :Ii request the ~

try to apply their mind to this and 
see that they are properly disbursed. 

(Railways) 
I think, especially now when the de-
mand is more on the employees to 
do more work, their contentment also 
goes along with the turn out. We may / 
say that due to the emergency, onr/_' 
should work more. I also as a reprfl-;.. 
sentative of the trade union, may ~  

and tell them, do that. But the ques-
tion is asked 'You are keen On ~ '  

ting work from us, but you are nl;\t 

keen on getting our dues ~'1 
properly. What action have yo ~ 

taken in that respect?' If that ques-'. 
tion is put to me it is a difficult ques-
tiOn for me to answer. Therefore, I 
would say that while the mentality 
of the officials Would change dUe to 
the emergency and the necessary 
mutual adjustments and understand-
ings would be automatically evolved 
as a result of the emergency, proper 
attention must be paid to this matter 
also. 

With these words, I commend my 
cut motions for the acceptance of the 
House. 

Shri U. M. Trivedi (Mandsaur): 
take this opportunity of moving the 
cut motions which  stand in my name. 

Mr. Speaker: Two of his cut mo-
tions are out of order. He can speak 
on the Demands. Those cut motions 
are not connected with the Demand at 
all. 

Shri U. M. Trivedi: 
not connected? 

Which one is 

Mr. Speaker: Cut Motions Nos. 11 
and 12 are not connected. 

Shri U. M. Trivedi: According to me, 
they are connected. 

Mr. Spaker: He can move the other 
cut motions standing in his name. 

Shri U. M. Trivedi: In that case I 
shall move cut motions Nos. 7, 8, 9 
and 10. As regards the other two, I 
shall leave it to yOU; I feel that I 
could have moved them also. However, 
I feel that there is no justification 
why they could not be moved, because 
thf' head is 'Supplementary Demand', 
and I could have said something about 
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it. But if it so pleases you, I am not 
going to move them. 

Shrl SOJlllvane (Pandharpur): Is it 
a question of pleasure, or is it that 
-they are out of order? 

Mr. Speaker: Even if it is a ques-
1ion of pleasure there is no harm. 

Hon. Members may now mOve their 
Cut Motions relating to the Supple-
mentary Demands under the Ministry 
of Railways subject to their otherwise 
being admissible. 

Supply of Inferior Grades of Coal on 
Railways resulting in undue del4Y 
.o.nd Dislocation of Train Services 

.Shri Nambiar: I beg to move: 

"That the demand for a Supple-
mentary Grant of a sum not ex-
ceeding Rs. 2,55,08,000 in respect 
of Ordinary Working Expenses-
Operation (Fuel) be reduced by 
Rs. 100." (1). 

Short Supply of Coal owing to inade-
quate Wagon Supply 

''That the demand for a Supple-
mentary Grant of a sum not ex-
ceeding Rs. 2,55,08,000 in respect 
of Ordinary Working Expenses-
Operation (Fuel) be reduced by 
Rs. 100." (2). 

Failure to Grant Pension in Time to 
Retired R4ilway Employees 

"That the demand for a Supple-
mentary Grant of a sum not ex-
ceeding Rs. 2,10,41,000 in respect 
of Ordinary Working Expenses-

Micellaneous Expenses be reduced 
by Rs. 100." (3) 

Need to make Retirement Settlements 
and Grant of Pensions to Railway 
Employees within reasonable time 

"That the demand for a Supple-
mentary Grant of a sum not ex-
ceeding Rs. 2,10,41,000 in respect 
of Ordinary Working Expenses--
Mi3cellaneous Expenses be reduced 
by Rs. 100." (4). 

Supply of Inferior Qualit" of COAl 
resulting in Higher Consumption of 
Coa.l 

Shri Pri"a Gupta: I beg t{J move: 

''That the demand for a Supple-
mentary Grant of a sum not ex-
ceeding Rs. 2,55,08,000 in respect 
of Ordinary Working Expenses--
Operation (Fuel) be reduced by 
Rs. 100." (5). 

Lack of far sight in ascertaining 
financia I implications of libera.lized 
Pensionary Rules vis-a-vis Pay 
Commission's Recommendations 

"That the demand for a Supple-
mentary Grant of a sum not ex-
ceeding Rs. 2,55,08,000 in respect 
of Ordinary Working Expenses--
Operation (Fuel) be reduced by 
Rs. 100." (6). 

Need to Effect Economy by Providing 
for carrving capa.city for Emptier 
and Buying Coal from Private Col-
lieries 

Shri U. M. Trivedi: I beg to move: 

"That the demand for a Supple-
mentary Grant of a sum not ex-
ceeding Rs. 2,55,08,000 in respect 
of Ordinary Working Expenses--
Operation (Fuel) be reduced by 
Rs. 50,00,000." (7). 

Consumption oj Different Grades of 
Coal and Use of Inferior·Coa.1 by 
Railways 

"That the demand for a Supple-
mentary qrant of a sum not ex-
ceeding Rs. 2.55,08,000 in respect 
of Ordinary Working Expenses-
Operation (Fuel) be reduced by 
Rs. 50,00,000." (8). 

Irregularities in the Catering Depart-
ment 

''That the demand for a Supple-
mentary Grant of a sum not ex-
ceeding Rs. 2,10,41,000 in respect 

• 
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of Ordinary Working Expenses--
Micellaneous Expenses be reduced 
by Rs. 100." (9). 

Reductian in the Travelling Allow-
anCe to Restaurant CaT Staff on the 
Western Railway 

''That the demand for a Supple-
mentary Grant of a sum not ex-
ceeding Rs. 2,10,41,000 in respect 
of Ordinal'S Working Expenses--
MicelIaneous Expenses be reduced 
by Rs. 100." (10). 

Mr. Speaker: These cut motions are 
now before the House. 

Shri U. M, Trivedi: The point that 
strikcs me most ;, in rcgard to the 
movement of coal. For the last near-
ly Si>ven years we have been trying 
t.o improve the movement of coal in a 
satisfactory manner. We have tried 
Movement by trucks has been sugges-
Movement by trucks has been suggest-
ted; movement by river has been sug-
gested, and movement by sea-going or 
ocean-going shipS also has been sug-
gested. and some improvements in the 
matter. of movement by road are abo 
being suggested. . 

Unfortunately, in their enthusiasm 
some highly imaginative persons con-
structed what are known as' BOX 
wagons. Everyone of us has not 
studied the mechanism of these BOX 
wagons. But it is so difficult that 
these BOX wagons cannot be shunt-
ed. If one BOX wagon goes wrong 
or gets sick, in the language of the 
railways, the detachment of that 
wagon takes a long time, and that' 
stoPs sometimes the whole work. 

The other difficulty a bout these 
BOX wagons is that they can carry 
only coal and' nothing else. When 
they reach the destination, they have 
to be hauled back empty to a distance 
of about seven hundred or eight hun-
dred miles from the place where they 
have been taken; for instance, from 
Ratlam, from Ahmedabad, from Indore 
etc. a full train of nearly 60 BOX 

WagoDs is hauled empty all the way. 
There is no arrangement by which 
anything else could be carried in those 
wagons. These empties are made to 
run over a; distance of about seven 
hunderd miles or so at a very heavy 
cost to the country. My hon. friend 
Shri Nambiar was very hesitant to 
suggest that these BOX wagons should 
be scrapped. He would Qe justified 
in making that suggestion, but he did 
not make that suggestion to scrap 
them because we are already short of 
wagons. But I would say that some-
thing must be done immediately so 
that these BOX wagons may .be utili-
sed in these days of emergency for 
hauling other things also from the 
other end. As it is, once they reach 
the destination they become practi-
cally useless. 

The other difficulty about these 
BOX wagons to which Shri Nambiar 
has referred, and which is a very per-
tinent point on which attention must 
be focussed is that the fact that no 
weighing is carried out in these 
wagons and this causes a good deal of 
lOllS to us, and sometimes a good deal 
of lass to the consumer at the other 
end. It has been said that sometim,' 
as much as 11 tons of coal less is a c-
tually booked in these wagons; that 
is to say, less amount of cosl travels. 
whereas full freight is char2ed., and 
the wagons go. That may either hit 
us or hit the consumer; that is im-
material. but it is a national loss that 
these wagons are made to run in this 
manner. 

The other point that I would like to 
mention is regarding coal and fueL 
For short distances, no arrangement 
has been made to take the coal by 
private means. We have got nO co-
ordinating agency in regard to this 
matter. There must be an attempt to 
move coal from tha collieries in 
trucks also. The trucks may be 
owned by the railways also. That is 
quite immaterial. but for' short rlis-
tances of the order of 25 or 50 miles 
where the consuming centres are 
located. rail transport should not be 
used tor transporting coal. 
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The next point that I would like to 

state is this. Why is inferior grade 
of coal delivered knowingly to the 
railway loco-sheds? Because of the 
inferior quality of coal, enonnous 
difficulty arises in running big en-
gines. The ashes are quickly fonned, 
and they are not let out, with the net 
result that even big engines like tile 
WB and YB engines stand still and 
do not move. I have had experience 
of this on two occasions. Once, while 
moving from Ganapur, at a distance 
of about 30 miles, the engine of the 
Frontier Mail refused to work and had 
to be kept stand-still for a long time. 
The second occasion was about two 
weeks later when a similar thing hap-
pened at a distance of about 48 miles 
from Gangapur, although the coal was 
newly put. If this is the difficulty 
that is experienced even for running 
big trains like the Frontier Mail, 0"," 
can imagine the difficulty that would 
be experienced by the engines runn-
ing on the small branch lines. It not 
only causes delay and annoyance to 
the travelling public, but it causes liS 
a good deal of money. So, this diffi-
culty must be avoided at all costs. 

I would suggest that low grade ~  

may be diverted for local consump-
tion, fOr household purposes or for 
some other purposes for which it may 
be useful In selecting coal for the 
railways, sufficient precaution must 
be taken to see that proper coal is 
carried to the loco-sheds at least. 

Since this Demand also deals with 
expenditure on coal and other fuel, I 
would suggest that in view of the fact 
that we have got a large amount of 
crude oil now available,-and I am 
told that even in Gujarat, the oil 
wells have now started functioning--
a greater number of diesel oil engines 
must be employed. Efforts must be 
made even in these days to ~r  
sufficient number of diesel oil engines 
to conserve the consumption of coal. 
That is all that I would like to say 
about cut motion No.7. 

Then, I would refer very briefly to 
the Catering Department of the rail-
ways. 

The Minister of Railways {Shri 
Swaran Singh): I am doubtful if that 
would be relevant. 

Shri U. M. Trivedi: That also comes 
under the Supplementary, Demand. 

Shri Nambiar: When the trains get 
delayed, unless catering facility is 
available, the passengers will be put 
to trouble. In that way it is connect-
ed. 

Mr. Speaker: Because coal is not of 
a superior quality, therefore, the traln5 
run late, and, therefore, it is suggest-
ed that the Catering Department also 
comes in. I think that we should not 
stretch it so remotely. 

Shri U. M. Trivedi: I am not stret-
ching it. I have moved cut ~  
No.9 for this purpose. 

Shri Bade (Khargone): There is 
an explanatory note referring IP the 
catering) department, under Demand 
No.9. 

Shri U. M. Trivedi: In regard to the 
Catering Department, there is one 
question to be considered. Very re-
cently--I do not know whether tllat 
is the policy 01! the Railway Board 
which applies all over India-a cam-
pI.aint has been brought to my notl<'.e 
that a certain amount of monthly a:-
10wance which was being paid to those 
who were employed as waiters or as 
inspectors or as managers in the res-
taurant cars has been cut by half, 
the reason being that the railways 
have said that they must take their 
meals in the restaurant cars, that ~  
must dine there compulsorily, and ir-
respective of whether they dine there 
or not, they have to pay for it. This 
is absolutely against any principle of 
employment of any servant. It is 
against the provisions of the Payment 
of Wages Ad. Why has such a thing. 
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been allowed to be done? It looks 
very miserly that this meagre allow-
ance that Was being given to theRc 
men who have to work continuollsly 
for 24 hours and without rest or hav-
ing a rest of only 12 r~ before 
working again for 24 hours shcu:d be 
stopped. To deprive them of that 
small pittance which was being given 
to them is very hard. I hope thc han. 
Minister will look into the matter and 
restore this cut which has been enforc-
ed in respect of these small people. 

The other question is about catering. 
So far as this department is concern-
ed, s' uniform policy at giving out 
licences to vendors is not being fol-
lowed. In certain divisions--{ have 
written a letter to the han. Mmister 
about Baroda; I do not know whether 
my letter has reached him or not-
even co-operative societies are side-
tracked. Government says that it 
will always be ready and willing to 
issue catering licences to co-operative 
societies, but instead of that some 
influential person with some hacking 
somewhere gets hold of this informa-
tion that a particular licence at a par-
ticular station is available. An ap-
proach is immediately made and the 
big capitalist comes into the picture 
and monopolices; it is not one stall, 
but more; it is not one trolley but 
several. Then they sublet to the 
smaller man, to a poor employee, 
make him write down an agreement 
to remain in service just like a slave 
and then charge him Rs. 150 per 
month for Working s trolley. This man 
does not pay to Government Rs. 150; 
he does not pay even 1/10th of it. In 
this way he exploits the poor man 
whom he calls a servant. This thing 
must be looked into bv the depart-
ment. It is a nefariOlis activity of 
these rich people who have come into 
the picture and are acting as vendors. 
Thev are not afraid or ashamed of 
calling themselves vendors and haw-
kers. The names stand there. Some-
times I wonder how it is happening. 
The licence stands in the name of a 
minor boy of two or three years. How 
is it that a contract is entered into 
with a party who is not capable of 

(Railways) 
entering into a contract? What type 
of licence is being given? After all, 
licence means a contract, and a con-
tract is given to children in this case. 

Shri Swaran Singh: It will be ap-
preciated if he gives some more )).'1'-

ticulars. I shall certainly look into ; t 
because that is not permissible. 

Shri U. M. Trivedi: I will give ins-
tances. I think Shri Narendra Singh 
Mahida has also written to him. I 
will give more particulars. 

Shri S. Y. Ramaswamy: Also about 
subletting. 

Shri V. M. Trivedi: This exploita-
tion should be stopped. This exploi-
tation by the capitalist of ordinary 
servants who really work the day and 
night and sweat must be put a stop 
to. 

While I am on this, I will seek your 
indulgence to point out that when there 
is this movement not only of coal but 
of other stocks--everything-when we 
are putting in money for buying new 
railways, We are not exerting ourselves 
in rehabilitating those railways which 
are not running with proper speed 
because rails are not available and 
sleepers are not available. Why should 
this be so? I do not want to prolong 
the discussion, but for some time past 
we are noting that there is a deteriora-
tion in the speed of our railways. This 
is sO practically on all railways in areas 
where people are not noisy and do not 
create more trouble for you. You do 
not care for them-I am sorry I used 
the word 'you', but I meant the !viini,,-
ter. 

Shrt Swaran Singh: Does the word 
'noisy' apply to the han. Member? 

Shri V. M. Trivedi: It dOtS not. 
have onlv one noise. I have not 
many. This noise must be from the 
Delhi Press and that Press is not very 
much concl'rned about the State I come 
from. 
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I will, therefore, request tho! hOD. 

Minister to look ir.to these matters. 

..n q: ~1 ~  ~ ;g 1fm;f 
;to ~ ar;r ~ ~ <lW ~ f.t;;.rr tim ~ I 

~ ~s  "itmit;;fr ~  
;fR: ~ ~ if f':;mr ~ : 

"115'54 lakhs owing mainly to 
receipt of greater proportion than 
allowed for in the budget, of in-
ferior grades of coal by railways. 
resulting in higher rate of consum-
ption of coal and necessitating lar-
ger total supplies to the Railways". 

~ lj";j't ~ ~ fq.p;r f.:rm ~ 
~ ~~' ' ' ~ 
,,;r,'pf.t ~ ~  it ~ ~ it ~ ~ I 

oilT WT' i.f.r "I1fr ~ ;;IT <M ~ "fliT ~ 
~ it W if '1ft ~ ' ~ '1 ;r@ 

rr ~ ~~  
anR: iW f.t;;.rr tim 'fT P.r ~ if '3ll 

' ' ~ ' ~ r rr 

' ~~ rr~~ 

w ~~~ ~ 

~ otT ~ it ~ it ;r@ ~ fif; ifi! 
~ "f11"(fT ~  ~ m ~ otT Ill! 
~' ~ ~ ~~~ 

' ~~~w ~' ~ 
~ ~ ~~ ~~ 
~ ~~ ~~ 
r r r r ~ ~~ 

~~ ~ ~ 
~' ' 6~~~~~  
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~~ ' ~' '  
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~ ' ~~ I ' 1 ~ 
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r ~ 7 

~~~ ' ~~  
f'F WI>: ;m-q-~ ~ ~ if 

' ~ ~~~~  

~ r ~1 ~ ~'  
",lr.t\l€l", ~ 1f'!i cw.t "" ~ lIT ~ 
' 'r'~~~~' ~ 

~~~ ~~~ r r 
"ITIlT ""I"FrT 'R: "" ~ tim ~  fu<t 
~ ~ tt orf.r 'I>'T 'l7fi:ror;r 'it <mft ~ I 
~ -.it f"l'f'it 'r 'm fif; ~ 'fi'r 'f>1fu"-
\Ifr.r ... 't"I ~ ;rro "!f.r it. <r"fTlr WT' 
~~~ ~~ 1rr~ 

~ w' ' ~' ' ~ 

'1"i.T ~ oilT ~ it 3>'1T -.iT IFI: 
~ 'lIT ~  ifi! '1ft 'f 'ITifT I 

~~~~ 'r  -9 .... "ii. 
mR;fo ~~ ~ oil it f<'I'§T ~ ~ : 

"To meet the needs of rail trans-
port consequent on the develop-
ment of the Singrauli coalfield., 
which is programmed during the 
Third Plan period and beyond, the 
construction of a r,ailway link bet-
ween Obra on the new Roberts-
ganj-Garhwa Road Line and Sing-
rauli coalfields was taken up in 
1961-62". 

~~~ ~~ ~ 
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Shri Narendra Singh Mahida. 
(Anand): 1 welcome the suggestion af 
opening new lines in the undeveloped 
state of Orissa, but these will be only 
coal lines. May 1 suggest that, in 
order to help the agriculturists and. 
cottage industries, passenger lrains 
may. also be operated. That would 
help this backward area when ,':e wilnt 
OUr hinterland to develop fully. The 
rail lines are there. So, what is the 
obstruction to running passenger 
trains? At least one passenger train. 
may be operated on these coal lines. 

The Western Railways, particularly 
in Gujarat, are short of coal. and 
daily many coal trains are run from 
the coal fields to the Railway station;: 
of Gujerat, especially to operate the 
steam engines. Now that oil is com-
ing out of Ankleshwar. Cam bay and· 
other places. I request the Ministry to· 
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switch over as early as possible to 
diesel> engines; Many coal wagons 
will then be freed. So, immediate at-
tention should. be given to this. At 
least sOme diesel engines may start 
'operating on the Western Railway. 

About catering arrangements. par-
ticularly on the Western Railway. I 
note th.at the foodstuffs used are :>f a 
very poor auality. Whenever I have 
taken rice, I have alwavs found stones 
in it, and I have practically given up 
eating in the dining cars at all. 

Shri S. M. Banerjee (Kanpur): 
have never found stones. 

An hon. Member: They are whIte 
stones, 

Shri S. M. Banerjee: They are snft. 

Shri Narendra Singh l\<lahida: For 
you. probably yes. My sugge,!;on is 
that the quality of the food must he 
improved. There ~ wide compiaint 
every time I travel. 

The dining car in the air-condition-
ed de-luxe train between Bombay and 
Delhi is very small. The third class 
passengers travelling in air-condition-
ed coaches or otherwise have to wait 
for hours in their meals. In spite of 
payment. we have to wait for long. 
If we ask for lunch at 12, we cannot 
get it till about 4. and ultimately we 
have to give up. 

Shri Sonavane: That is a very popu-
lar train with popular catering. 

Shri Narendra Singh Mahida· ThE 
accommodation is only for ~  32 
passengers. This is insufficient when 
there are large numbers of passengers 
·travelling between Bombay and Delhi 

Shri Trivedi has referred to c,'-ope-
rative societies not being ghTen a 
chance for running stalls etc., parti-
cularly in Baroda. That is true. I have 
also enquired into the matter. I have 
seen the representations. and those 
people have complained in frustration 
to the President. They have been 

repeatedly approaching me 3nd Shri 
Trivedi that their case may be heard 
properly. I request the Minister to 
pay attention to this. I have written 
to him, and I shall write to him again. 

There is a certain cooly licence fee 
being levied particularly in Baroda 
and Anand. The Railway Board 
of the Ministry has imposed a cooly 
licence fee, saying that they will be 
given two kurtas costing Rs. 7-50 nP. 
or so. This facility' is welcome of 
course; instead of their buying from 
the bazaar. they get the supply from 
the railways straightaway, but I do 
not see any reason why they should 
be charged extra, more than the 
kurta charges. They are made to pay 
extra. saying that this is for the ar-
rangement and the staff to be engaged 
by the railways to supervise etc. I 
have diSCUSSed this with the local 
officials there, but I have not been 
convinced why this extra licence fee 
was levied on them. If the coolies 
can be included as staff of the rail-
ways, offered provident fund, medi 
cal facilities etc., then can charge 
even doublEl the amount and they 
will be willing to pay it, but with-
out making any extra facility avail-
able to them, to impose this levy of 
cooly licence fee is not proper. So, I 
request the Minister-I have already 
moved in the matter-to look into 
this and see that the poor coolies are 
not charged extra unnecessarily. 

These are my submissions. Unless 
the railways improve their services 
generally, I shall not be able to give 
my consent to! _this grant. If they 
improve their services, lessen the 
accidents, remove the grievances ... 

Mr. Speaker: When one is to pre-
cede, his consent or the improvement? 

Shri Narendra Singh Mahida: 
want them to improve. We read so 
often about accidents and uther things. 
Unless the standards are improved·. 
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Mr. Speaker: Consent is wanted 
today; improvement we can expect 
subsequently I 

8hri Nambiar: Conditional consent. 

Shri Narendra Singh Mahida: Of 
course, in tlte case of an emergency, 
I shall always support them, but they 
should always try to improve the 
services. 

8mi Joaehim Alva (Kanara): I am 
concerned as a Member elected from 
North Kanara, Shimoga and .Belgaum, 
in regard to both Demands 15 and 16. 
As a Member elected for the last ten 
years during three elections, I cannot 
consent mentally and morally, to the 
opening of any new lines as long as 
consideration for a new line in wy 
district of North Kanara is not given. 
I still repeat my charge that the very 
weighty and businesslike Members of 
the Railw,ay Board have not found 
time to come to my constituency. Per-
haps the tigers are too many there, or 
wild animals in the forests around! 
When I asked a very high official of 
the Railway Ministry he said that he 
had been there but he had gone to 
see the Jog Falls, the world's second 
largest falls. This is a very serious 
thing. I cannot sanction a single pie 
for a new line so long as my consti-
tuency is not served .... 

Mr. Speaker: If that were the atti-
tude of the hon. Member .... 

Shri Joaehim Alva: I shall be grate-
ful, Sir, if you allow me to proceed 
uninterruptedly. Why do I say that 
my constituency is one of the weal-
thiest parts of the land? We have 
one of the greatest harbours of the 
world whicht poet Tagore admired. 
The Jog Falls in my constituency is 
the second largest in the world. When 
the former Minister of Railways, Shri 
Lal Bahadur Shastri went and saw it, 
he was so much impressed that he 
said that he would wish a house to 
be constructed there for all India 
University students to go and enjoy 
the unsurpassed scenery. I am grate-
ful to his memory. He asked: how 
long a line do you want-50 or 60 
2019 (Ai) L.S.--4: 

miles? He was seriously considering 
it; he was fired with duty as a great 
public servant. But to our ill luck, 
the Suez Canal war came and foreign 
exchange difficulties arose and we lost 
the line. 

come to Demand No. 16. They 
want Rs. 2'25 lakhs in connection with 
the taking over of Alnavar-Dandeli 
Railway line. For the last ten years 
we have been asking: what about this 
Dandeli line? Dandeli is going to be 
one of the great industrial centres of 
India. It is very rich in minerals, 
forest, land, water, resources, and 
what not. The Deputy Minister of 
Railways Shri Ramaswamy was good 
enough to go to Dandeli without giv-
ing me any letter of information. I am 
grateful to the present Railway Min-
ister for having said that he would go 
and visit our constituency. It is a 
time of war; I do not press him. But 
he definitely said that he would visit 
this year. If/he got into a steamer in 
Bombay he can get down at Karwar 
a journey of only 24 hours. He will 
find a lot of things. He being a man 
who had handled one great Ministry 
after another, he will be able to see 
many things of national interest. We 
have timber from which the Western 
India matchsticks which you and I 
use are made .... (Interruptions.) I 
never interrupt the hon. Member 
when he speaks: he should not inter-
rupt me now. We have got manga-
nese which is exported to many coun-
tries. Bombay would be poorer with-
out fish from Itanwar. We have 
cashewnuts, cardamom and pepper 
and in large quantities they are ex-
ported. At Sirsi, their prices are 
decided. Mangoes and jack fruits in 
enormous! quantities are there. Tiles 
are manufactured by enterprising 
young men. A legislator, Mr. Kamath 
by name, left his practice and he be-
came an enterprising tile manufac-
turer; its quality is unsurpassed on 
account of the soil. Only yesterday 
the first barge had been floated. When 
I took the hon. Deputy Min'.ter 
Sli.rimati Soundai'amand shOwed her 
these barges, possibly each costing 
these huge barges, possibly each 
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costing about Rs. 50,000 or 
Rs. 60,000, I was told that these barges 
were not constructed in other sea 
port towns. It is Mr. Pai, a lawyer, 
who :s engaged in the construction of 
barges. No encouragement is given, 
nor any subsidy, for such things. 
These are the things in my consti-
tuency. Yet the Railway Board mem-
bers are so very busy -ihat they find 
no time. One night I woke up, some 
Railway high-up at 8.30 in Delhi and 
nobody would take the telephone to 
tel! him why the Frontier Mail had 
been so late. They are all public 
servallts. When we get a telephone. 
we ru,h and take our phone, all the 
24 hours except when we are in the 
bath rooms! Public ~ - servants 
should have a very high sense of 
duty. They should be r-eady' to deal 
with the public at any time: Inciden-
tally I may pay my tribute to the 
Railway Ministry for having introduc-
ed a very efficient service of railway 
tickets in Bombay. The young women 
who nm the ticket services in West-
ern and Central Railways do a won-
derfUl job. I wish the De!hi station 
imitates them. Frankly Y. must say 
that sometimes when our compart-
ments go empty, even M.Ps., not to 
speak of others. are told: no; there is 
no seat available. Even here, r am 
sorry the railway clerk in the Parlia-
ment when r rang him up at 11.20 
the other day, I found he had not yet 
come to the work. I remember a 
young lady who led me into Peking 
station at 11'30 P.M. and showed me 
the whale Railwav station, which 
foreign correspondents said. was one 
of the largest modern stations of the 
world which had then been just re-
built. Un'ess our people are efficient 
in the dL,charge of their public duties, 
we cannot run our Government 
and our country, especially in wartime. 

Now, I was saying that the Alnavpr 
Dandeli line was passing through the 
richest forests of the land. Assam, 
Nepal and North Kanara ar:! suppos-
ed to have the best forests of India. 
The most poisonous cobras are found 
there because of the coolness of the 

forests. r am mentioning the cobra 
to prove the coolne&.s Of the forests; 
there are plenty of such forests 
in our area. The hon. Deputy Rail-
-,gay Minister found time to visit an 
industrial town and not go beyond. 
The top Ministers are all sympathetic 
to our demands. Better late than 
never. Government has decided· to 
take over this line. That will not do. 
They must run it from Dandeli via 
Halial and take it to Sirsi, a big com-
mercial centre aDd thereon take it to 
Hubli. It will be just over 40-60 miles. 
They can do it and the people there 
will then come into their own. The 
are the various lines I would, sug-
gest: Hubli to Karwar by Sirsi or 
Talgoppa-Sirsi-Halival-Dandeli or 
Talgoppa-Bhatkal-Karwar and then to 
Batkal. In the last centurv accord-
ing to the report of the BritiSh ex-
perts, Bhatkal can buiid up three or 
four ,ship yards. It was neglected. 
Nobody has ~ there because it is 
difficult for any officer to reach there. 
It is lying in a little corner of the 
land. Here is wealth in my consti-
tuency for the mere tapping. But 
public servants have no time to go 
their and see these things probably 
they will go when it i,< more attrac-
tive These are our difficulties. We 
want higher officers of the land to 
take interest in these things. These 
demands mean something to us. They 
become nothing if for ten years or 
more you think of paying Rs. 2.25 
lakhs and take ten years to decide 
Oili that. You could have paid this 
sum easily, fOUr or five 'year, ago. 
In the Belgaum district, Khanapur 
trains, there are some difficulties. The 
officials and the station masters do 
not look into these things. ! am again 
grateful to Shastriji who then asked 
the General Manager aI the Southern 
Railway to look into the grievances. 
They have not looked into them fully 
yet. The passengers complain at 
Khanapur about water electricity 
overbridge3 .and all these things. 
Khanapur is s~ on the track on 
the rich forest ares. Dandaeli 
Is growing into one oJf the most im-
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portant industrial centres of India 
It has the largest factory in paper 
production. There is one of the 
largest plywood factories in India. The 
largest ferro mangane3e factory Itf 
South India is also there. We are also 
going to get an aluminium factory. 
On every piece of land that you put 
your foot. you get materials as cost-
ly as gold. So, there are very big 
possibilities and they cannot be ex-
plored fully unles., the railways 
come. They say we have no har-
bour Then the Transport and Com-
munications'Ministry says: you have 
no railways. As long as I am' an 
M. P. here. it will be my duty year 
in and year out to place my griev-
ances of mv ~  before 
Parliament, even if the Ministers and 
the Railway Board get disgusted. I 
also wish to point out that thus one 
of the best part., of our land still lies 
unexoloited or unexplored. One of 
the great portions of the land still 
lies untapped. This portiOn of India 
has grown up by itself. because we 
could not help it. North Kanara is 
now in Myrore State. Formerly, it was 
in the old Bombay State. They never 
put anv money into it for develop-
ing it. . The aid Bombay State never 
touched it. They were not interested 
in it and they were interested in 
other parts of old Bombay. So, this 
part of the present Mysore State has 
grown bY' itself, by; the force of 
circumstances. by the forces of his-
torv and geography. But the Gov-
ernment machinery has not yet 
moved. Whilf, c,'oreg 'of rupees are 
spent. and go down the drain on 
manv worthless projects. we do not 
give' enough attention nor money for 
dE'veloping this area. We must re-
member that ships from Karwar 
could ply into the great oceans be-
yond. and that from the wood, from 
the thick forests of North KanarB 
masts were built for ships in Scot-
land. It was in the last century. 

13 hrs. 

I shall say something about Goa be-
fore si.1ting down. Before referring 
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to it, I shoul,:! like to pay my tri_ 
bute to the young ladies who run 
the service-the work of booking-at 
Churchgate, Bombay Central, in the 
Western Railway. They are the best 
in India. 

About the traffic police, they are 
now very well regulating ~  taxis 
at Bombay, due to the interest taken 
by; the. Railway Minister and the 
Chief Minister of Bombay who in-
tervened on my representation. 

Now, I shall say a few words about 
catering. My han. friend Shri 
Narendrasingh, Mahida also referred 
to it. I must say that the Railway 

s ~ was very responsive when 
I wrote to him a long letter about 
food. and other arrangements. The 
kitchen; in these trains is dirty. If 
you see the kitchen, you would not 
eat anything. The kitchens must be 
kept clean. If We are not interested 
in such details-they may be small 
details-we cannot put our country. 
right. When we talk Of V.I.P .... 

Shri D. N. Tiwary (Gopalganj): 
Sir, on a point of order. 

Shri Nambiar: Point of 
means a disturbance to the-
Member who is speaking. 

order 
han. 

"shri D. N. Tiwary: All these points 
were discussed during the discussion 
on the general budget. In a supple-
mentary demand, these are not dis-
cussed. The hon. Member is refer-
ring to all those matters here, which 
had already been discussed during 
the discussion on the general budget. 

ShrlJoaehim Alva: My han. friend 
was not wide awake when my hon. 
friend';: on the other side spoke on 
this very topic. 

Mr. Speaker; That does not give 
him the justification for it. I have 
been watching. I have allowed him 
so much time. He should finish now. 
I shaH give him just one minute. 
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Sbri Joachim Alva: I want two or 
three minutes. 

Mr. Speaker: I cannot give him so 
much time. 

Shri Joachim Alva: I want to no-
fer to Goa. It is a very important 
lIubject. 

Mr. Speaker: It is important but is 
it relevant? 

Shri Joachim Alva: It is my mis-
fortune that I did not get the time 
to place my points before the House 
on the China debate especially On the 
Air Force on Tuesday and the han. 
Prime Minister was goo,d enough to 
refer to the point that I raised. 

Mr. Speaker: Therefore, if he did 
not get the time 'Yesterday, does he 
want that time should be given to-
day? 

Shri Joachim Alva: I am sorry we 
waited for sild days without lunch 
and 'Yet ..... . 

Mr. Speaker: That does not mat-
ter. That cannot 'be a grievance. He 
will now finish in one minute. 

Shri Joachim Alva: We had a very 
gOOd grievance, but because we all 
stand as one man during this crisis 
elf war and as that discussion was 
momentous, We forgot all the griev-
ances against the Chair. 

Mr. Speaker: If he wants to say 
anything connected with the supple-
mentary demands for grants, he can 
say it now in one minute. 

Shri Joachim Alva: Let me now 
mentiOn about Goa. My hon. friend 
Dr. GaitoIl(.ie, referred to it. I men-
tiOn Goa because the points raised 
by my friend ..... . 

Mr. Speaker: Order, order. That 
cannot be done now. 

Shri Sham La! Saraf: On a point 
.. information. My han. friend men-

tioned that the Kal"Wlll; forests 
abound in tigers. It is very import-
ant to me. I want to know whether 
they are panthers or tigers. 

Shri Joachim Alva: They are both-
panthers and tigers. May I submit 
that I shall be grateful to you if you 
allow me to say a few words about 
Goa? 

Mr. Speaker: Goa need not be 
brought into this matter. 

~ r  Joachim Alva: I was mention-
ing about the difficulties .... 

Mr. Spe."tker: If Goa was so import-
ant, why was the hon. Member speak-
ing so much a'bout his constituency 
a1] the time? 

Shri Joaohim Alva: It is my duty. 

Mr. Speaker: That is not so. In the 
supplementary grants, We are em-
phasising , on matters relating to 
those grants. 

Shri Joachim Alva: I refer to De-
mand No. 15 and 16. 

Mr. Speaker: That is not connected 
with this at all. He has been only 
saying about his OWn constituency. I 
will give him one minute if he would 
confine himself to the supplementary 
demands. 

Shri Joachim Alva: Thank you, 
Sir. In regard to Goa, after Goa has 
come within the ambit of the Indian 
union, trade has increased but the 
stations are not being so well look-
ed after. There is only one metre-
gauge railway there. I am grateful 
to mY hon. friend Dr, Gaitonde--I 
was ignorant of those points-for 
having instructed me on various 
points about Goa. Now, since Goa is 
OUr next-door neighbour on the 
KarwaI1 coast, we shall be' grateful 
if the hon. Minister of Railways will 
attend to the people's grievances 
there ,-the grievances of the people 
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of Goa-and put some representativei 
lrom Goa on the Railways Com-
mittee to represent their grievances. 

Shri D. C. Sharma: (Gurciaspur): 
Mr. Speaker, Sir,_ ..... 

Mr. Speaker: He should now con-
tine himself to the points that are 
relevant. Otherwise, he is likely to 
be mterrupted because he has inter-
rupted Shri Joachim Alva! 

Shri D. C. Sharma: I submit very 
respectfully that I am the most res-
pectful listener to Shri Joachim 
Alva's speeches, because they are so 
good. 

I submit that these demands are 
unexceptionable. I do not know what 
ckill(.! of points we can raise about 
these demands. But there is one 
thing that makes me unhappy. It is 
Ihe problem of coal supply to the 
railways. r feel that more harm has 
been done to the railways on account 
of the transport of coal than by any-
thing else. r aLso feci that great 
damage has been done to the reputa-
lion of our railways an account of 
the use of coal than anything else. I 
think most of the accidents are due 
to the fact that the railway has start-
ed using a kind Of coal which it should 
not use. I wouid ask the han. Minis-
ter why he is so keen on using this 
inferiorl grade coal. The very fact 
that a certain kind Of coal is called 
jnferior coal shoul,d make us shiver 
when it is being used on the rail-
ways. r submit that the railways 
should use the best kind of coal 
which can be used for such purposes. 
1 find tha t they are usin£ 
medium-grade and low grade 
and inferior grade coal. I think 
this practice should be done 
away with. While the railways can 
switch over to diesel or to electrifi-
cation, r think! it shoul,d be one of 
the biggest Don'ts in the Railway 
Ministry, namely, they should not use 
inferior grade coal. It makes for 
slow motion; it makes for accidents 
and it makes for all kinds Of s ~ 

on the railways. That is the first 
point that I want to make. 

Now, I want the Railway Minis-
try to accept one suggestion. 1'ruit is 
about the recoveries of the cost of 
cinders and coal ashes. O! course, I 
do not have the break-up. But I 
think that a lot of waste is goiI4: 
on so far as the coal and ashes and 
cinders are concerned. I think the 
Railway Ministry should devise 
some methC):! by means of which 
these things come back to us. After 
all, this is a kind of recovery' whlcll. 
the Railways can make, but uruortu-
nately. this is one of the neglected 
sources of recovery in the Ministry. 
The Railway Ministry deals with 
r r ~s and crores of rupees. There-

fore, it does not care for things which 
bring lakhs of rupees or hundreds of 
rupees. But I think in this crisis, or 
even if there was no national crisis, 
we have to practise economy and see 
to the husbanding of our resources 
and to see to the recovery of what-
ever money we can get out of !helle 
things. 

1; would therefore request the 
Minister to teU us the break-up and 
say haw much they have recovered 
from cinders aJ¥:l ashes and how 
much they have from "ther sources. 
The most unfortunate lhing is that 
this source of income, whether it ill 
small or big. is being neglected. 

Then, I am very happy that tem-
porary employees will also get the 
benefit of provident fund when they 
become permanent and that the pen-
sion and provident fund will be 
counted from the day that they join 
service even as temporary people. I 
think this is a measure of soeial wel-
fare, and I congratulate the Ministry 
on that. They have only actedl"Upon 
the advice given by' the Pay Com-
mission and they haVe taken a long 
time to come to the decision, but I 
compliment them on that, and I 
hope that this will be utilised not 
only by the temporary but by other 
employees also. The Railway ~ 
try should become a modEl employer 
in giving amenities to the people 
and its servants. 
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The catering department has been 

very much with us. I would suggest 
very humbly and respectfully to the 
Railway Minister that the catering 
department should be nationalised. 
It should be taken over by the Rail-
way Ministry, I know there might 
be certain corruption and dishonesty 
thee-e, But t can assure him that 
when the catering department is in 
the hands of contractors, sub-con-
tractors, sub-sub-contractors, absentee 
contractors and nonexistent con-
tractors, there is a lot of corruption 
going on. If you walk along the 
railway platform of any big station, 
you will hear so many complaints 
about these contractors. We have 
done away with s ~  landlords 
aDd absentee managers. I dO not see 
any reasons why absentee contractors 
cannot be dO"e away with also. 

This contract business has become 
hereditary. If the hust'and dies, 
the wife comes in; if the wife dies 
the daughter comes Ill, if she 
dies, her husband comes in. It is a 
never ending chain of corruption. I 
would request the hon. Minister to do 
away with it. Sometimes I am told 
that such and such lady is contractor. 
But when I ask where is that lady, 
she is not there. She has sub-let the 
contract. This should be given the 
go-by as saon as possible. My friend 
says, the kitchens are not all right. I 
would put up with had kitchens; I 
would put up with fOOd. which is not 
deliciou,. but I cannot stomach the 
corruption that is going On in vend-
ing contractors under the Railway 
Miriistry. 

My friend, Shri Alva, is a fine 
person, because he prompts us to say 
things which we would noti have 
said otherwise. Regarding new lines, 
he was taLkiI\lll ~ his constitu-
ency. Therefore, I feel encouraged 
to talk a.bout my State. I would re-
quest the bon. Ministel' not to stay 

his hand, 'because he comes from' 
Punjab that he should not give Pun-
jab a railway link between Jagadhari 
and Chandigarh. I know he is hesi-
tant in doing' so becawe he comes 
from the Punjab. 

Mr. Speaker: The simple question 
here is that a very small lille is bein,e 
purchased. This question is not here 
whether those funds can be diverted 
for other lines. 

Shri D. C. Sharma.: I am on De-
mand No. 15'. I congratuiate him On 
constructing this Morwa to Katni line 
and hope he will conned other coal-
fields also in the same way. He has 
to connect other coalfields also in the 
same way. He has to connect s~ 
trial centres with the ~  Ludhiana 
and Jagadhari are two industrial cen-
tres in Punjab and ~  ,hould be 
connected with the capital, Chandi-
garh. 

I have been telling the Railway 
Ministry in 3eason and out of season; 
eyery' time I have opened my mouth, 
that they should do away with private 
lines. 

The l\linister 
i:\waran Singh): 
a private line. 

of Railways (Shri 
We are taking over 

"nri D. C. Sharma: You are slow 
in taking them over. You will take 
over one line iIi 10 years and we 
should have a plan of 150 years to 
take over all the lines. This kind of 
slow going i3 not in conformity with 
the pace of development that is going 
on in our country. I wO'lld request 
him that he should efface thr, private 
lines from the railway map of India. 
It should be of one co;'mr and that is 
the colour of the Governlhem' of India. 
All the private ~ whiCh are 
working these railway lines should be 
taken over. My friend, Shri Rama-
swamy, the hon. Deputy Miriister, 
Who has not cared to go to Mr. Alva's 
constituency ,because he ,.... atraic1 01 
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tigers and cobras, said to me, "We 
cannot do that. Why should we take 
over uneconomic lines?" What is tbi8 
railway economics? You cannot take 
over uneconomic lines? 

Mr. Speaker: The han. Member 
should address the Chair. 

Shri D. C. Sharma: This gentleman 
has been replying to my qUEstion that 
"Vole cannot take over uneconomic 
Jines." I would submit that these 
lines should be taken over by the Gov_ 
ernment as soon as they can. because 
in the time of emergency every line 
we have in India. whether branch line 
or main line. Sub3idiarv line or auxi-
liary line, all these fu;es have to be 
worked to the utmost efficiency. I be-
lie"e these private ]'''es are another 
name for inefficiency and they sh-uld 
be taken over. 

Shri Basumal:tri (Goalpara): Sir. 
we a;'e very grateful to the Railway 
Ministry for having given us one rail-
way line from Tezpur to Lakhimpur, 
which is a strategic line. We are also 
grateful that they have given us one 
bridge on the Brahmaputra line. That 
too will help Assam. We have been 
pressing for this for a long time and 
Government could not "ppn.ciate our 
difficulty. But now of their own ac-
cord. they have constructed that line 
from Tezpur to Lak!limp'.If from de-
fence point 0f view. 

There is another line for whiCh we 
have been pressing and submitting re-
presentations to the Government and 
to the Minister also That is. to have 
a small line from Bangaigaon to Jogig-
hopa and from Jogighopa to Goalpara 
and from Goalpara to Gauhat; with ne-
cessary arrangement for ferry crossing 
at Jogighopa to Pancharatna. We 
have been pressing for this line be-
cause, looking to the "r,esent emer-
gency. as I said the other nay, this 
tinv railway line frOm Siliguri to 

~  remained under suspension 
last August. I had written to the 
Minister a private letter also. He was 
kind enough to inform me :hat some 
.tep has been taken and due ~  that 
step, it does not remain IOnder sus-

pen,ion. From 2()th August it was un-
der sU3p2n,'0:1 for 5 t.) 6 days. I 
would plead that this tne which is 
a tiny line, should he cr.anged to 
broad gauge from metre ga..:ge. 

Looking to the emergenc:', when 
fighting is going on in Assam itself, if 
we do not have a line from Bangaigaon 
to Goalpara, I doubt how they will 
run the railway in monsoon season, 
because from Bangaigaon to Gauhati 
there are very big ri 'Jers like Ai, 
Manash, Biki and o:hers which break 
the railway line during' the monsoon. 
Therefore, there should be an alterna-
tive line as a standby from Bangaigaon 
to ~  and from Jogighopa to 
Goalpara. If that is not done I do 
not know how they will manage the 
war, if they are depending only on 
air or steamers. As I have said, the 
steamer service is already under sus-
pension due to the conspiracy of Pakis-
tanis and strike by the crew. So. ! 
would request the Minister to cons-
truct this tiny line ,from Bangigaon to 
Jogighopa. whiCh is only 18 miles. In 
the last war also, that was surveyed. 
r received a letter yesterday, to con-
firm it myself, that there was a tnck 
also laid at the time ~  lac!. war for 
meeting the same emerE'gency in the 
war-time. Therefor" I beseech the 
Government, particularly the Rail-
way Minister, to take up this tiny 
I inc. the emergency and c1.ange this 
line which I have mentioned from, 
metre gauge to br\):3.d gauge from 
Siliguri to Anungan at least. 

Shri Sonavane: Sir. r want to speak 
mainly on Demand No.7. In the eX-
planatory note that has been given to 
us it has been stated that on account 
of the increase, on three occasions in 
the price of coal they have come for-
ward with a supplementary demand 
under that head. Increase in the price 
of coal is there, but I want to know 
what justification is there when they 
say that they get inferior coal. What 
machinery is there with Rail-
ways, when they pay the full 
price. to ensure that the proper kind 
of coal is received by them for which 
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they have paid? That is one of the 
duties, I think, which the department 
has neglected as a result of which we 
have sustained a great loss. 

Shri Nambiar: No, Sir. Coal con-
sumption has increased and the price 
is going up. It is not because supe-
rior coal's price is paid for inferior 
coal. The consumption has increased 
for which more price has to be paid. 

Shri Sonavane: That is only one 
aspect of it. This is one aspect, and 
the other aspect is also there. As a 
result of receipt of inferior roal greater 
consumption is there and that also re-
sults in further payment. That is an-
other aspect and I was referring to the 
first aspect of it. 

Another thing, in respect of coal, 
which is neglected is theft of coal All 
over the country coal is stolen in ~ 
quantities and also in big quantities. It 
has come to my knowledge that in 
some parts of my' district this coal is 
being used by the villagers for their 
daily use. This happens not in one 
village but in several villages. As a 
member on the committee for combat-
ing corruption, thefts and other anti-
social acts, I have pointed out all 
these wilen the committee was sitting 
and a lot of light was thrown by the 
Deputy Minister who was presiding. 
But what I wish :to stress is, the RPF 
people who are there to prevent these 
thefts of coal and other things are in 
league with these people or they con-
nive at these thefts. Many of the em-
ployees also use this coal. So there is 
a lot of pilferage of this coal. Because 
of this sort of wastage of coal i§ there 
and our people who are meant to pre-
vent these thefts etc., are not doing 
their duty, I think the attention of 
the Railway Board should be directed 
to that end. 

Now, in order to conserve coal I 
&uggest that electric traction be resort-
ed to by extending electric traction 
from Poona to SholapUr as the supply 
of electricity from Koyna would be 
available in the near future. I haTe 

(RailwaIlS) 

made thi. suggestion since long, and. I ' 
do not know whether the Minister for 
Railways has applied his mind to this 
proposal. 

Again, hundred per cent utilisation 
of coal is not done in the engines. I 
have found that hundred per cent 
utilisation of coal is not allowed in the 
engines. Before coal is fully burnt it 
13 stirred and in that process big and 
small cinders fall resulting in wast-
age of coal. I think this should be pre-
vented. If instructions are passed aD 
to the drivers that hundred per cent 
consumption of coal should be done I 
think there will be a lot of saving' in 
the consumption of coal. 

With these words, Sir I thank you 
for giving me time to sPeak on these 
Supplementary Demands. 

Shrimati Sarojlnj Mahishi (Dhar-
war North): Sir, I am thankful to 
you for having given me a few 
minutes to say a few words on the 
Supplementary Demands placed be-
fore the House by the Ministry o.f 
Railways. -

First of all, I congratulate the 
Central G?vernment for having taken 
up the line between Alnavar and Dan-
deli, which was for long in the pos-
session of the State and where there 
were not many facilities. At the same 
time, I wish the Railway Ministry 
would pay more attention towards 
giving more facilities also on this line 
now that Dandeli is a big industrial 
centre and is going to become a still 
-bigger industrial centre. 

One point that I want to stress is, 
now that new lines are being cons.-
tructed and with the open line worn 
additional works are also being un-
dertaken. I wish the Railways had 
paid more and more attention for 
doubling the line from Pocma to Ban-
galore which is a metre gauge nne and 
where there is heavy traffic. Now that 
Bangalore has been the capital of 
Mysore State there is heavy traffic. 
Also, taking into consideration thfe Ide 
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Accident that took place near Hubli a 
lew days back. I think it is better 
that double line is provided between 
Poana and Bangalore. 

As far as constructiOn of new lines 
.is concerned, it has already been stres-
sed by one Of the hon. Members that 
H u bli -Karwar line should be COl13-
tructed. And. in order that we should 
have some better wagons I suggested 
last time that Hillbli should have a 
<:Oach man ulacturing factory after the 
model of the Perambur Integral Coach 
Factory, Apart from the question of 
providing jobs for many people, we 
can have better wagons and better 
<:oaches also. 

As regards the passenger amenities 
funds kept at the disposal of different 
zones, I do not know Why 'there 
should be some difference in the 
amounts allotted to different zones. I 
want to know whether the allocation 
of different amounts depends upon 
the demands of the different zones or 
there is equal di3tribution or the 
amount is allotted after the ex;pendi-
true has taken place. The Southern 
Railway, I think, has been neglected 
as far B!I this passenger amenities 
fund is concerned. 

About prOvision of approach roads 
and good sheds ..... . 

Shri Sbahnawaz Khan: Under what 
head does this come? 

Mr. Speaker: Everything is being 
smuggled into this discussion became 
the temptation cannot .be resisted. 

Shrimati Sarojinl MahJshi: With 
regard to construction of goods sheds 
and approach roads etc. many of the 
stations have not got all these ameni-
ties and passengers are put to lot of 
difficulties due to want of good goods 
sheds, approach roads etc. 

Then I come to the question of 
catering. I would like to say that pro-
per attention should be paid towards 
better catering facilities both on the 
Southern Railway and also on the 
Western Railway-« eourae. I un 

travelled on these railways. I do not 
wish to enter into the details but bet-
ter and efficient service in ' caterin, 
must be provided. 

There are many stations which have 
not got the facility of electricity. Even 
though electricity is available in places 
very near to the stations, there are 
many stations which have not got elec-
tricity. Many stations are there which 
have not been provided with drinking 
water and other facilities. I do not 
want to enter into details, but I hope 
greater attention would be paid to-
wards this and also to the question of 
construction of new lines especially 
in the southern zone from Hubli to 
Karwar so that the forest resources 
could be properly exploited and full 
encouragement given to the industrial 
centres there. 

As regards the railway services to 
Goa, I referred the point to the hon. 
Minister and he has given the reply 
that for the present it will not be 
possible to consider this, that is, the 
running of another train between 
Londa and Goa. There is only one 
train and that also leaves Londa at 
a very odd hour. Now that Goa ill 
merged into India, I think. some more 
trains should be run. 

Mr. Speaker: Order, order. All 
things which are not relevant here 
should not be said. 

Shrimati SarojiDi Mahishi: I would 
also request the hon. Railway Minis-
ter that local trains between Dharwar 
and Hubli, now that it is a Corpora-
tion, should be started. 

Shri Priya Gnpta (Katihar): Mr. 
Speaker, Sir, I express my gratitude 
to the Ministry of Railways for say-
ing for the first time that the supply 
of coal was of an inferior quality and 
therefore there was more consump-
tion of coal and delay in train ser-
vices. I lay this because in the Kati-
bar and other mechanical districts the 
drivers, firemen etc. who complained 
against the inferior quality of coal 
supply had been charge-sheeted for 
more consumption of coal as well as 
for late running of tra.il13. They had 
been giving the pme plea that the 
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coal supplied was of an inferior quality 
but nothing was heard and they were 
punished because the Railway Board's 
or ~ rs were, "Take it up wherever 
the coal consumption is high and 
wherevct the train is late". So, they 
punished the drivers, firemen etc. and 
informed the Railway Board that 
they had taken action. There was no 
appeal against this injustice. The 
Railway Board itself controls wagon 
movement and Government has got 
some State collieries also; therefore, 
[ fail to understand why better type 
of coal as was required for running 
the engines is not being brought in 
time and is not given the first prio-
rity. 

In the Domohani power-house in 
N.E. Railway a damaged boiler is be-
ing utilised as a prime mover to run 
the electric generator which could 
have been replaced by a diesel gene-
rator and which could have saved the 
cost of generation by some hundred 
times. This is being reiterated for 
years together but it has not been re-
. placed as yet though it is having very 
high coal consumption. 

Moreover, high coal consumption is 
due to the defective condition of en-
gines. The drivers and the firemen 
ha\'e to work more because of the 
bad type of coal supplied. Often, the 
firemen have gOt to break the clin-
kers and due to bad quality of coal 
and other auxiliary thing3, the engine 
requires more attention and, there-
fore, the work becomes more inten-
sive. 

This is a time of emergency and the 
running of trains should not be de-
layed on any plea either due to any 
I ack of supply of coal or due to any-
thing else. We must give our con-
sent to these Demands for Grants to 
cope up with the work. But my sub-
mis-oion to the Railway Ministry and 
to the Railway Board is that they 
will kindly go through such cases of 
unwarranted punishments as I have 

narrated in the different railways, 
specially in the North Eastern and 
North East Frontier Railway. 

Now. I come to Demand No.9. I 
am not an accounts-man but switch-
ing over from the provident fund 
form of retirement benefit to the pen-
sionary form does not require more 
money readily. The money required 
under the provident fund scheme is 
more than that under the liberalised 
pensionary scheme. So, I do not un-
derstand how this could be the plea, 
namely. that due to the implementa-
tion of the pension scheme and giving 
more men the chance the total 
amount has fallen short of the Bud-
get provision. Of. course, the ac-
counts people in the Railway Board 
would give their explanation but 
what I want to say is this. I 'have 
asked starred questions in this con-
nection in this House and even the 
rules and directives or the 
Railway Board are categorical-
ly clear in this regard but some 
hundceds or thousands are not getting 
their provident fund, gratuity and 
pension in time after retiroment_ 
Widow, do not find fo"ms \0 ::11 and 
do not know as to w~  p,n-;c,", they 
art' entitl.ed to. The final provident 
fund settlements of most of the tra-
ffic operations staff are being held up--
I do not know what for, late finalisa-
tion of handling charges reports or 
for something else. But they allow it 
to linger on for years together. This 
is the state of affairs in regard to 
their provident fund also. 

CPC introduction and implemen;a-
tion will require more staff in the 
Accounts Department. I say that to 
practise economy is not to retrench a 
clerk here or a peon there. For ef-
fecting ecenomy it needs reducing the 
top heavy administration, the highest 
stage officers and other forums, and 
not retrenchment of a clerk or for-
going a post of a clerk here or of a 
peon there. 
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On Demand No. 15, I have nothing 
to add except to make two sugges-
tions which I have got in view of 
this period of emergency. One is that 
on the Siliguri-Kalimpong-Guellik-
hola section of the North-East Fron-
tier Railway where the earthwork is 
already complete a line can be re-
laid. If a narrow gauge line linking 
Siliguri to Guellikhola is constructed, 
that will help in the supply of military 
necessities. Then, the Siliguri-Ali-
pore Duar Broad Gauge line, the sur-
vev for which is already complete, 
can go upto Pandu and it can facili-
tate supplies in this emergency. 

Mr. Deputy-Speaker: The hon. 
Member's time is uP. 

Shri Priya Gupta: On Demand No. 
16 I have got only a few submissions. 
The Katihar railwav station in N.E. 
Railway has got its 'broad gauge ser-
vice opened but the broad gauge 
station is far away from the metre 
gauge station. Each passE'l':[er has to 
walk about a mile or SO to go to the 
broad. gauge station. If only it is 
brought near that station, it wiJ] faci-
litate travelling public. All the la-
bourers from my Stolp of Bihar who 
go to Assam find a great deal of 
trouble because of this. They miss 
their trains also. Therefore, this 
broad gauge station .hould be in the 
main station of Katihar. 

Mr. Deputy·Speaker: The han. Mem-
ber's time is up. 

Shri Priya Gupta: The Katihar 
station requires remodelling. It was 
said that it will be shifted to a new 
site and wil be r€modeJ'ecl. I do 
not know what has happned to the 
scheme of remodelling of Katihar rail-
way station. 

Then, I would request the han. 
Minister that the Howrah-Amta railway 
line may be nationalised. Then, from 
Sealdah to Barasat only a few miles 
are left to make it a double line 
system because all the loop lines in 

(Railways) 
the intennediate stations have been 
extended. Only six miles portion is 
required to be constructed. The 
Basirhat-Barasat-Sealdah section is a 
busy section and there should be 
direct trains over it. 

Mr. Deputy-Speaker: I have rung 
the bell twice. 

Shri Priya Gupta: I have moved cut 
motions to these Demands. Other 
han. Members have spoken for 20 
minutes I would make only one 
point about the catering staff at Kati-
har. The proprietors of the catering 
there are private people. They have 
not paid the wages of the em;J!oyees 
there. I do nqt kno-,.; whether it is 
within the jurisdiction of the Railway 
Board or not to intervene. but I mav 
submit that even at the p'uja time ~ 
pay was given to them. When an 
employee asked for his pay the con-
tractor discharged him and said, '1 do 
not care for you, 1 know the Rail-
way Department. I will try to victi-
mise yoU: if you pre,.; for it.' This 
is what is happening in the nrivate 
catering department there, What I 
submit is that the catering department 
there should be a corporation with 50 
per cent private and 50 per cent rail-
way share. 

!\fr. Deputy-Speaker: Shri Shivaji 
Rao S, Deshmukh. He will get only 
five minutes. 

Shri Shivaji Rao S. Deshmukh (Par-
bhani): Sir, I rise to speak on the 
Supplementary Demands for Grants in 
respect of the Railways, particularly 
on Demand No. 15. Pertaining to this 

- Demand I have one small statement to 
make. In the book of Supplementary 
Demands for Grants which the Rail-
way Ministry has supplied to us on 
page 6 the demands are mentioned in 
thousands of rupees and they are' men-
tioned as 51,000 and odd thousands of-
rupees. That means that the Railway 
Ministry while asking for a total de-
mand of Rs. 4 crores and odd have 
made a demand of Rs. 51,000 and odd 
thOlF-,,·h. that is, Rs. 51 crores more' 
or ~ under this Head alone. r' 
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think, such errors should not occur 
in the papers which the Railway 
.Ministry sends to this Parliament. 

The Demand is for the Morwa-
Katni line in order to facilitate the 
-development of Singrauli coal and to 
connect it with a broad gauge system 
of railway. I have got a further 
.submission in this regard that these 

. supplementary demands do not give 
-even an outward impression of being 
.supplementary demands consequent 
upon the emergency situation that is 
:prevalent in the country. We would 
have been too glad had we been call-
ed upon to sanction additional sup-
]llementary grants for the Railways to 
meet the requirements of the emer-
gency situation with which the nation 
is faced. We are too sorry to note 
·that a paltry sum of Rs. 4 crores which 
has been submitted for our vote is by 
way of routine. If we are to pay 
tribute to the Railways, it is this that 
the Railway Ministry has failed to 
.assess correctly their requirements 
when their demands were submitted 
before the House at the time of the 
General budget for the Railways. 

In this connection, I wish to point 
out that one vital rail link which has 
Dot so far received any justification 
at the hands of the Railway Ministry, 
deserves special consideration in ~ s 
emergency situation because this re-
lates to the military requirements of 
the nation. This is the Goa-Gondia 
.rail link. After the Goa action, in 
spite of our tributes to the Railway 
for handling more than 100 trains a 
-day in the Manrnad station, we still 
feel that Goa should be connected 
with the rest of India by an addi-
tional rail link. This rail link is not 
going to cost the exchequer any 
1lllY amount more than is usually 
claimed for a small new line. This 
rail link can be achieved in this way. 
Castle Rock to Londa is already con-
nected. Londa to Miraj is also there. 
Miraj to Latur Road is n.arrDW gauge. 
There is a proposal before the Rail-

way Ministry that Miraj-Latur Road 
should be converted into metre gauge. 
l! this Miraj-Latur Ro:ld ~ converted 
into metre gauge, then, it is only a 
question of 18 miles to connect it with 
Parli Vaijanath which is the metre 
gauge railhead. Parli Vaijanath to 
Latur Road, proposed rail link is Qnl:r 
18 miles. From Parli Vaijanath t. 
Adilabad, there is still metre gauge. 
From Adilabad to-Chanda is another 
30 miles. With 48 miles Of ne .... 
line, ..... . 

Mr. Deputy-Speaker: The hon. Mem-
ber has to confine his remarks onl:r 
to the supplementary demands. This 
is not a general debate on Railways. 

Shri Shivaji Rao S. Deshmakh: Ne .... 
lines---we are expected to .... 

Mr. Deput:r-Speaker: New lines 
mentioned in the supplementary de-
mand. 

Shri Shivaji Rao S. Deshmukh: We 
are called upon to sanction money fer 
30 miles of new line to connect the 
coal fields in order to facilitate move-
ment and complete that broad gauge 
map. In order to make that picture 
complete, I am making my submission. 
Goa, which has got iron ore and 
which is lacking in coal should al.8o 
be connected with the coal fields in 
Central India. If it is to be connect-
ed with the Central Indian collieries, 
only 48 miles of construction of new 
line will connect Goa and Gondia. 
This particular rail link will be vital 
from the defence point of view, be-
cause it will connect seven Indian 
States and it will facilitate militar,. 
movement, when we require it. It 
will be connecting Goa with the whole 
railway map of India in a better wa:r. 

Mr. Depmt:r-Speaker: All this l! 
irrelevant. 

Shri Nambiar: It is a very good 
suggestion. 

Mr. Depaj:r-Speaker: V..ay be a vcr,. 
good suggestion. 
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Sbri WariOr (Trichur): It will con-
Jleet Western India with Central 
bt.dia. 

Sbri Shivaji Bao S. Deshmukh: 
Excuse me, the requirements of de-
fence are paramount. Purely from a 
defence point of view, I would only 
request the Railway Ministry to for-
ward this proposal to the Defence 
Ministry for their remarks. I do not 
entertain any doubt whatsoever in my 
mind that the construction of 48 miles 
of new link by the metre gauge and 
conversion the other line will connect 
~  with the rest of India and the 
entire defence requirements will be 
met. 

Further, I have only one request to 
make. There are shuttle trains bet-
ween Basin and Akola, If these 
shuttle trains are extended to Puma, 
it will meet the additional traffic re-
quirements in my constituency. 

Mr. Deputy-Speaker: Order, order. 

Shri Swaran Singh: Is this also con-
l\ected with the emergency? 

Mr. Deputy-Speaker: It is quite ir-
relevant. 

Shri SJiivaji Rao S. Deshmukh: We 
have run ten military trains a day in ' 
that line. It is only an extension of 
the railway. Not an extension of a 
line, but extension of a railway. 

Mr. Deputy-Speaker: Your remarks 
have to be confined only to the new 
line mentioned in the supplementary 
demand: not to other new lines. 

Shrl ShivaJi Bao S: Deshmukh: It is 
not a new line. It is only an exten-
sion. 

Mr. Deputy-Speaker: It is not rele-
... ant. Sorry. 

Shri Shivaji Rao S. Deshmukh: With 
these I submit that the Railway Minis-
try may give its sympathetic con-
sideration for the new rail link, par-
ticularly in the present defence 

set up and particularly because 
~  is being developed as a 
naval base and and all weather 
port, this link is very vital and 
therefore I hope the Railway Ministry 
will give its due consideration. Witl:\< 
these, I support the demands. .Ie"" 

Mr. Deputy-Speaker: I' want ~ 
bers to be relevant. In suPPlemfFJ ( 
ary demands, debates have to 'be &>ii- ( 
fined only to the items mentioned\ t ( 
the supplementary demand. 1\ • I 

Shri Shivaji Rao Deshmukh: C,-
struction 01 new lines is mentioned .. _ -:. 

~ .. 
Mr. Deputy-Speaker: Order, order. \ 

Shri Tyagi (Dehra Dun): Sir I will 
not take a long time. I have ~  to· 
make two smalJ suggestions. 

Firstly, I must congratulate the 
Ministry and also the Railway staff ' 
and officers. They have decidedly 
made some improvement in the run-
ning of Railways. Punctuality is also 
coming in. The Railways will have 
now to face a much greater responsi-
bility than they have done so far. It is 
a time of emergency. I think it is time 
to consider if it would be possible to 
have stricter regimentation in the 
service. I do not know if it could be 
militarised in case of an emergency so' 
that they may have the best disci-
pline. That is the first point. I do not 
want to dilate on it. In a time of' 
emergency, the President might be 
asked to promulgate a law, so that 
enforcement of military' discipline' 
could be there all over the Railways. 
They are the life line. If we are 
ultimately to go to war, -every little 
line of the Railways shall be the life' 
line of the war. In fact, if the Rail-
ways do not come up to the mark in 
a time of emergency, everythin& will 
be lost. I am glad there have been 
two Or three occasions when the Rail-
way Administration have been put to· 
test and they have stood it successfully 
well. This is the first point that I 
wanted to mention. Another thing is 
they should do away with smaller 
types of wastefu1. expenditure which 
are still going on. That is by way of-
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criticism. They must see to it, and 

. they must economise all expenditure. 

Only one word more. There has 
been too much of ticketless travelling 
in the Railways. That goes to show 
indiscipline to :, in the service and the 
.people. I wonder if in this emergency; 
the han. Minister mav be pleased to 
promulgate a law whereby ticketless 
travelling may be declared a criminal 
offence. involving punishment, not of 
fine alooe-the magistrates impose a 
fine of one rupee Or two rupees-but 
direct imprisonment. Unless such 
stiffer attitude is taker>. Railways will 
never be in a proper order. I, there-
fore, emphasise that the time has COme 
when the people must know that mis-
USe of public vehicles like this and 
this type of swindling with the autho-
rities will be penalised. It must be 
penalised whoever he may be. Only 
the other day. I was shocked to hear 
that in scmc line, 30 per cent of the 
people are travelling without ticket 
How can the Railway a.dministration 
run if :he people do like this. If this 
practice goes on for a few years more, 
it will become a convention establish-
ing that anybody can travel. Fakirs 
"al!1 travel because. they have no 
money; others, sick man. etc. There is 
no question of mercifUl consideration 
on the part of the officers. It must be 
seen that nobody is allowed to travel 
withOut a ticket. Stiffer measures 
h1V'-' to be taken. I hoPe the han. 
Minister will take suitable action. 

i'i'lri D. N, Tiwary: Mr. Deputy-
Speaker, at the outset, I shall assure 
the Railway Ministry that I am not 
going to make any demand for my 
constituency or elsewher. In this time 
of emerrency, the needs of defence 
are pa7amcunt. We have seen in the 
North Eastern and North East Frontier 
Railway, trains were detained far 9 
hours and 10 hours because of military 
reaSDllls and people had to suffer. Also 
military equipment and military 
personnel were not sent as fast as 
they should have been sent. This is 
'because the line after Sonepur is not 

doubled The line up· to Sonepur has 
been doubled. After Sonepur up to 
Katihar and beyDllld is not a double 
line. There are traffic jams and move-
ment whether it be civil or military 
is checked there. During this period 
of emergency, we cam",t niTord to be 
complacent and let things ~  ,n as 
they are. If we' are going to have any 
double lines. in addition to tlew lines, 
then we have to take into considera-
tion only those lines, for the present, 
which. flre conducive for the ease of 
transport of military personnel and 
military equiP!nents. So, doubling of 
the lil;'!e between Hajipur and Katihar 
and Siliguri is very essenticl for mili-
tary reasons. I would request the han. 
Minister to take this matter into 
consideration. and even if it means the 
stopping of other works we should 
undertake the extension of the lifle 
and the doubling of this line in the 
first instance, because, otherwise the 
NEFA area may not be protected as 
W2 want it to be protected. 

Much discussion has been made 
about the catering department. I have 
experienCe of this catering depart-
ment. 

Mr. Deputy-Speaker: think cater-
ing is not covered by the Supplemen-
tary Demand. 

Shri D. N. Tiwary: May I sub-mit 
that when you were not here, a little 
earlier, discussion on this subject has 
been allowed in respect of the other 
Members who ha:l spoken before me. 
So. I should not be debarred from 
referring to it. 

Shri Deputy-Speaker: What is the 
Demand on which the han. Member is 
speaking? 

Shri Narendra Singh Mahith: There 
is a reference to catering in the expla-
natory note under Demand No.9. 

Shri D. N, Tiwar,.: A few years 
before, it was decided by the nilways 
to allot only two units to a particular 
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contractOr at a particular station. But 
some persons have got eight or ten 
units with them, and now they are 
hoodwinking the railways by dividing 
those units among their friends or 
their rela .ions or their sons and 
daughters. This should be checked, 
because corruption sets in or sublet-
ting is done only in the case of those 
contractors who have got SO many 
units under them that they cannot 
manage. So, I would submit that small 
'Contracts for catering and other things 
should be. given to poor men or 
middle-class men sO that they can 
manage the units themselves. My 
hon. friend Shri D. C. Sharma has 
deprecated the contract system. I also 
want the railways should take over 
the catering themselves, but they 
should at the same time see that they 
manage it well. What is the use of the 
railways taking over catering every-
where. if they cannot manage it well? 
I /\I:1d that already in certain areas, the 
railways have given up departmental 
catering, and also there is a proposal 
to allot the dining cars to private 
persons because the railways are not 
able to manage it. So, I am not one 
of those who want that catering 
should be taken over by the railways 
without proper or efficient manage-
ment being ensured thereby. Even in 
the railway catering department I feel 
that there is much scope for improve-
ment, because there is bickering from 
passengers. and there are often com-
plaints of bad food being supplied 
even at bigger stations. 

The 'third point that I w&nt to bring 
to tht notice of the han. Minister is 
in regard to the scrap of the railways. 
Some categories of scrap have now 
been decontrolled, and the Tailways 
auction those scraps to the public. 
What happens is that sufficient number 
of persons do not have information 
about it, and just a handful of persons 
go to the station for bidding, and the 
whole thing goes for a song. Actually, 
there are several persons who want to 
take it at controlled rates. If the 
Railway authorities get applications 

from such persons who want to take 
the scrap at the original controlled 
rates, they should be given that 
quantity of scrap and no auction 
should be made which results in the 
sale of the scrap at prices less than 
what are prescribed for them .. Since 
the commodity has been decontrolled 
now. there is no binding on the rail-
ways that they should sell it at 
controlled rates; they may sell it at 
lesser or higher rates. This auction 
system is very harmful to the interests 
of the railways. So, I would request 
the Railway authorities to allot such 
scrap only to those persons who are 
ready to buy this scrap at the original 
controlled rates or even at a rate 
which is 2 or 5 per cent more. 

Then, I come to the question of 
w s~  of cinders. As my hon. friends 
have said already, cinder and coal go 
waste. I have seen that in my own 
ilaka round about Pahlijaghat, coal is 
sold by the railway employees. There 
was recently a case at Pahlejaghat in 
which a large amount of coal was 
captured, and it was railway coal, but 
the railway authorities denied that it 
was railway coal, but actually nobody 
came there to claim that coal. So, 
steps should be taken to see that 
smuggling of caal Or illegal sale of 
coal is stopped. 

Shri Sham Lal Saraf (Jammu and 
Kashmir): While supporting the Sup-
plementary Demands for Grants which 
have been moved by the han. Minister 
before this House. I would like to 
make one or two observations. First 
of all. I would like to congratulate the 
Department on one thing. After the 
country got freedom, this Department 
has been put to test twice, once during 
the Goa operations and now during 
the present operations. TilJ now, in 
both the cases, our railways have 
come off with flying colours, and, 
therefore I congratulate them. 

Secondly, I am very happy to find 
that at this moment when there is an 
emergency in the country, every man 
and every woman is playing his or her 
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part properly and helping in solving 
the present emergency, and helping in 
the war effort. 

I am very happy to find that in this 
supplementary budget, the Railway 
Ministry have taken particular care 
in regard to the man-power. For, after 
aU, the human material which is 
working in the railways should be 
given adequate attention, especially 
those who are meagrely paid. Provi-
sion has been made in this supple-
mentary budget in regard to their 
provident fund contributions, benefits 
to temporary staff etc. and also in 
order to implement the Second Pay 
Commission's recommendations and SO 

and so forth. 

My submission is that during the 
coming days, the workmen who may 
be working in the railways aU over 
the country will be put to very severe 
tests. Therefore, the first attempt on 
the part of the Railway Department 
and also on the part of aU of us should 
be to see that these people are happy 
and weU cared for. Mter aU, during 
the period of emergency, they have to 
PUt in work round the clock. Ordi-
narily also, the mefl who work in the 
railways have to put in longer and 
harder hours of work, but when there 
is an emergency, one can very easily 
imagine how much of work they have 
to put in. and how much strain they 
have to undergo. 

Therefore. while on the one hand, 
we must take particular care to see 
that the staff who are working in the 
field, or in the offices or anywhere 
else are looked after well, we should 
see that one or two other things also 
are taken particular care of. Firstly, 
corruption should be eradicated root 
and branch in the department. Of 
course, it is not an easy thing. But 
conditions ought to be created where-
by it can be rooted out. It is for the 
hon. Minister and his coUeagues to 
see that during these days of emer-
gency, no such atmosphere is pre-
"alent ill the railways. Dealers, busi-

nessmen and workers and even manu-
facturers have aU taken vows at the 
moment that they wiU not aUow 
hoarding, blackmarketing etc. I would 
submit that in the railways also, 
attempts should be made right from 
top to the bottom to see that no such 
thing is encouraged, that people are 
not encouraged in doing such things 
or in resorting to such malpractices 
as hoarding, blackmarketing and so on. 
After aU, while movement of commo-
dities takes place from plaCe to .Jllace, 
particularly in a country like India, 
railway transport has to play the most 
important role. Therefore. while we 
must on the one hand keep the rail-
way staff happy and contented by 
giving them aU the reasonable faci-
lities for work and by looking to their 
emoluments etc., we must have a 
severe watch on the working of every 
employee, so that he does not resort 
to corruption by encouraging busi-
nessmen or traders to resort 
to hoarding, blackmarketing etc. 

Only if that is done our war effort 
can be pursued successfuUy, as far as 
the railways are concerned. 
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Mr. Deputy-Speaker: . Two hours 
were allotted. 

-n ~ ~ ~ r ~ m;;'iI'W 
~ r r rr~~ ~~ 
~1  ~ mr ;;m:r I 

Mr. Deputy-Sp!aker: I have extend-
ed the time by half an hour. 

'" m.r ~ (ortm) : ~ ~ 
~ ~ ' ~~  ~ 
~ 'l'<: ~ ifiT ~ ' ' r rr~ I 

Shri Sbahnawaz Khan: I am grate-
ful to the hon. Members who have 
taken part in this discussion. I am 
particularly grateful to those hon. 
Members who have appreciated the 
services of the railways. 

(RaUways) 
Sbri Sonavane: We also appreciate 

the services of the railways, but we 
have in addition pointed out something 
else also. 

Shri Shahnawaz Khan: One hon. 
Member said that there was some de-
lay in the movement of military tra-
ffic during this emergency. I must say 
that was a complete surprise to me 
because from what I gathered after 
talking with the military authorities 
and others, my impression was that the 
services rendered by the railways have 
been greatly appreciated by the Minis-
try of Defence, and that the whole 
affair ha, worked Lke clockwork. We 
did not have to cancel any passenger 
trains, and on the whole this movement 
has gone On very smoothly. That is 
the first th:ng which I wou'd like to 
clear. 

A number of hon. Members referred 
to the inferior quality of coal that was 
being used by the railways, and the 
consequent detentions to trains. My 
hon. friend 8hri Priya Gupta, who is 
not here, said that the staff were being 
victimised bec,ause the trains were not 
running to time on account of inferior 
coal. The House is aware that there 
was a time when the railways had the 
choice. We could pick and choose, 
and we got the best available coal in 
the country. Now there is shortage of 
metallurgical coal, and the best type of 
coal is required for the steel plants, 
which must naturally have the priority, 
and therefore we have to use coal of 
a lower grade. We are doing our best 
to get better type of coal. An inspec-
tion organisation has been set up, and 
it is the job of that organisation to go 
round and see that we do at least get 
the lower type of coal that we should 
get, that we do not get anything lower. 
It is quite true we have been getting 
sometimes very poor quality of coal, 
and in order to eliminate that. as the 
hon. HOUse knows, a number of 
washeries are being set up, aDd I think 
that with the completion of those 
washeries, the situation will improve. 

Shri Warior: But are the railways 
amenable to pay more for the washed 
coal? 
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Mr. DepIlty-Speaker: Please hear 
JUm. 

Shri Pri7a Gupta: Just a clarifica-
tion. 

;;it ~ lfi:R ~  Iflrr ~ m liM 
it ~ ~ ;;nll1TT , ~ ;¢f ~ a't o;r.ft 
~  ~ ~ '1c'R ~  Iflrr ~ m 
~ ~ ;;nll1TT ? 

Shri Shahnawaz Khan: I wou'd like 
to place some facts before the House. 
In spite of tc,e poorer quality of coal 
that We have been ~  I would 
like to tell the House that the railways, 
as a result of the efficiency of mainte-
nance of locomotives and other steps 
taken, have been trying to counteract 
the effect of inferior coal. For ins-

~  one very good index of train 
operation is engine-miles per engine 
failure. This is a good index both 
of maintenance and of the quality of 
fuel In HI56-57, the engine miles per 
engine failure on the broad gauge was 
61,2Ot and in 1961-62 the figure is 
64,762. Similarly, on the metre gauge 
in 1956-57, the figure was 42,052 miles 
and in 1961-62 the figure is 64,218. 
This is, if I might say so, a remark-
able impravement. From 42,000 the 
figure has gone up to 64,000 on the 
m'C'tre gauge; that is the result of the 
steps that have been taken by the rail-
ways to improve the maintenance and 
also impraving the draft etc. 

Also, some hon. Members said that 
the punctuality of trains had suffered 
as a result of the inferior type of coal. 
In the first five months of 
1961-62 on the broad guage the 
over-all put"lctuality of trains was 
76 per cent, and on the metre 
gauge it was 79 per cent. In 
the first five months of 1962-63 on the 
broad gauge, the fi/!Ure is 75.3 and on 
the metre gauge 77. 8. 

<;hri Priya Gupta: Is there any 
change in ,the running time, any 
increase in running time? 

Shri Shalmawab Khan: Not durm, 
the period to which I haVe referred. 
There is no chanie. These are the 
actual figures, and the House wiD 
appreciate that in IPite of the poor 
q uali ty of coal, the efficiency of tram 
operatioos and punctuality has beell 
kept at a reasonably high figure. 'We 
are always trying to improve the 
punctuality and efficiency of our 
trains, and that will continue. 

A number of hon. Members desired 
that in certain reJ(i.ons we should 
extend dieselisation and electrifica:ion. 
It is a very desirable objective. but 
as the House knows, foreign exchange 
is involved in this. and we introduce 
dieselisation and electrification only 
where it is absolutely necessary, where 
the saturation point in carrnig traffic 
by steam locomotion has been reached. 
That is the only criterion. 

A number of hon. friends, a large 
number of them, referred to delays in 
the settlement of dues. The perfor-
mance of the railways has improved 
considerably in this respect. This is 
because we haVe been laving special 
emphasis on. early settlement of dues. 
We have issued instructions that sill: 
months before an employee retires. 
action should be initiated to complet. 
his records. so that when h" retires 
there is the minimum delay in the 
settlement of his dues. We have alllG 
issued instructions that durinll: the last 
year of a person's service he should 
not be transferred from one station to 
another except for very imavoidabltt 
reasons. Action in rell:ard to pension 
is initiated a year ahead. In the 
initial stages there were certain delays 
in computing and sanctioning the 
pension but that was primarily due to 
the fact that our personnel in the 
accounts and personnel branches were 
not familiar with the procedures. We 
have arranged special training for 
them and now the situation has 
improved considerably. My hon. friend 
Shri Nambiar said that for purposes 
of exhibition we had made arrange-
ments to settle the dues on the date 
of retirement of a person. I may sa,. 
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dlat in the Railways, we are not very 
fond of exhibitionism. Whatever we 
do is with the object of rendering 
service to the staff or to the public. 
Our attempt has been to settle the dues 
within ten days of the retirement of a 
person. In certain cases difficulties 
arise: the records are not complete. 
Inspite of our best effort some records 
are not still available from Pakistan. 
Certain categories of staff are subject 
to the recovery of commercial debits: 
debits have to be realised from persons 
who have been in unauthorised occu-
pation of quarters. These are some of 
the difficulties. Succession certificates 
haVe to be obtained where an employee 
dies. Where necessary we even depute 
our railway welfare inspectors to go 
and contact the dependents of the 
diceased railwaymen, such as their 
widows, etc. and help them them to 
obtain succession certificates. 

ShrI Priya Gupta: In how many 
eases of retirement have full payments 
been made. 

Shri Sbahnawaz Kban: In a large 
number. 

Shri Priya Gupta: Hi a microscopic 
number. I mean full payment. 

Mr. Deputy-Speaker: Order, order. 
He cannot make a running commen-
tary like this.... (Interruptions) It is 
not a question hour. You made a 
speech. 

Shri Priya Gupta: I do get a chance. 

Shri Sbahnawaz Khan: I will give 
S'Ome figures for the benefit of my 
hon. friend. The number of employees 
awaiting for three months or more 
for payment of their provident fund 
dues on the Central Railways on 
30th June 1960 was 537; there' were 
only 249 cases on 30th June 1962. On 
the Western Railway the correspon-
ding figures are 195 and 83. There 
are about eleven lakh employees on 
the Railways and thousands retire 
each year. These are thus very in-
signi1!eant numbers. On the South 

Eastern Railway, dues: were settlecl 
on the very day of retirement in the 
month of July 1962 in 13 cases and 
within three days in 45 cases. On 
the North Eastern Railway between 
January and July 1962, 54 cases were 
settled within 48 hours. 

Shri Priya Gupta: Were they 
casual labour or permanent employees? 

Mr. Deputy-Speaker: We have to 
take up non-official business at 2.30. 

Shri Sbahuawaz Khan: Yes, Sir. A 
number of hon. members referred to 
catering. We have departmental 
catering and the services are appre-
ciated. In order to keep up a certain J 
element of competition, we have not 
eliminated all contractors. We hope 
departmental catering will set up 
standards for other caterers to 
fOllow. 

Shri K. N. Paude (Hata): That is 
is not the point. Your catering itself 
is not up to the standard. 

Shri Shabnawaz Khan: We have 
issued instructions to all the officers. 
Even Ministers go and make surprise 
checks of the standard of catering. 
Where necessary we do take discipli-
nary action; we have taken very 
drastic action. It was alleged that we 
do not give preference to poorer 
people but give licence to rich people 
by ignoring co-operatives. The only 
criterion is that service must be good. 
Keeping that in view, we take 
necessary action. In the name of co-
operatives some people want to takE 
contracts but these are not real co-
operatives of workers. Some people 
from outside give themselves the name 
of co-'operative societies. They are 
no better than ordinary contractors. 
They are not actually workers whom 
we prefer. 

I will now refer to the r ~  
of TA to the catering staff. Where 
we give free food, the normal prac-
tice in all departments is to' allow 
half TA; where we give free food and 
tree lodging als'o, it is one-fourth. 
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[Shri Shahnawaz Khan] 
That applies to everybody, even in the 
gazetted ranks. Weare running 
losses On these dining cars. There-
fore, there is no reason why we 
should go and supply free food and 
give full T.A. also to the people. 

I can assure my hon. friend who 
referred to corruption in Railways, 
that it is our earnest desire, and we 
make every effort, to root out corrup-
tion as much as we can. In the 
present emergency, I am sure already 
the Railwaymen have taken a vow 
that, if there is any corruption they 
will not indulge in it and they would 
render efficient service to the coun-
try. With these words, i mOVe that 
these Demands may be passed. 

Mr. Deputy-Speaker: Shri Nambiar 
is not here. I shall put cut motions 
to the vote of the House. Cut 
motions Nos. 1, 2, 3 and 4. 

The cut motions were put and nega-
tived. 

Shri Priya Gupta: In view Of the 
assurance of the hon. Minister, I 
withdraw my cut motions. 

Mr. Deputy-Speaker: Has the hon. 
Member leave of the House to with-
draw his cut motions Nos. 5 and 6. 

Cut motions Nos. 5 and 6 were bll 
leave withdrawn. 

Mr. Deputy-Speaker: Shri Trivedi is 
not here. I shall put cut moticns Nos. 
T, II, 9 and 10 to the vote of the 
House. 

The cut motions were put and nega-
tived. 

Mr. Del'!"ty-Speaker: The questipn 
is: 

"That the respective supplemen-
tary sums not exceeding the 
amounf3 shown in the third 
column of the Order Paper be 
It"Bnted to the President to de-

fray the charges which will come 
in course of payment during the 
year ending the 31st day of March, 
1963, in respect of the following 
demands entered in the secOl¥i 
column thereof-. 

Demands Nos. 7, 9, 15 and 16." 

The motion was adopted. 

14'30 hrs. 

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS 

NINTH REPORT 

Shri Rem Raj (Kangra): Sir, I beg 
to move: 

''That this House agrees with 
the Ninth Report of the Committee 
on Private Members' Bills and 
Resolutions presented to the House 
on the 12th November, 1962." 

Mr. Deputy-Speaker: The question 
is: 

"That this House agrees with 
the Ninth Report of the Committee 
on Private Members' Bills and 
Resolutions presented to the House 
on the 12th November, 1962." 

The motion was adopted. 

14.31 hrs. 

RESOLUTION RE: BAN ON COMMU-
NAL A A ~  

Mr. Deputy-Speaker: Resolution re-
garding ban on communal organisa-
tions. Shri Raghunath Singh was 
speaking on this resolution. 

Shri Daji (Indore): Sir, I would 
like to request that in view of the 
present situation . . . 

Shri Ra&"h11D&th Sm,h (Varanasi): 
Let me have my say finIt. 


